FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF KINO ORGANICS (INDIA) LIMITED

RELEVANT PARTICULARS

—

Name of corporate debtor

KINO ORGANICS (INDIA) LIMITED

(b) Details of authorized
representatives are available
at:

2. | Date of incorporation of corporate | 05" May 2004
debtor

3. | Authority under which corporate | Registrar of Companies- Kanpur
debtor is incorporated / registered

4. | Corporate Identity No. / Limited | U51109UP2004PLC087687
Liability Identification No.of
corporate debtor

5. | Address of the registered office and | Registered Office Address as per the MCA
principal office (if any) of corporate | Records: GF 02, Sears Tower, Omaxe Heights
debtor Vibhuti Khand, Gomti Nagar, Lucknow, Uttar

Pradesh -226012

6. |Insolvency commencement date in | 07" November, 2023 (Copy of NCLT Order
respect of corporate debtor received on 09.11.2023)

7. | Estimated date of closure of | 05" May, 2024
insolvency resolution process

8. | Name and registration number of the | Name: Ankit Agrawal
insolvency professional acting as | Reg No: IBBI/IPA-002/IP-N01070/2020-21/13514
interim resolution professional

9. | Address and e-mail of the interim | Address: 62A,KK Hospital Road , Near Swamvar
resolution professional, as registered | Wedding Hall (Rajendra Nagar) , Bareilly, Uttar
with the Board Pradesh -243122
' Email Id: ankitagarwalcs@gmail.com

10. | Address and e-mail to be used for | Address: 62A,KK Hospital Road , Near Swamvar
correspondence with the interim | Wedding Hall (Rajendra Nagar) . Bareilly, Uttar
resolution professional Pradesh -243122

Email Id: cirp.kino@gmail.com

11. | Last date for submission of claims 21st November, 2023

12. | Classes of creditors, if any, under | NA
clause (b) of sub-section (6A) of
section 21, ascertained by the interim
resolution professional

13. | Names of Insolvency Professionals | NA
identified to act as Authorised
Representative of creditors in a class
(Three names for each class) .

14. (a) Relevant Forms and a. Web link: https://ibbi.gov.in/home/downloads

Physical Address: same as above in point no. 10
b. NA
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Notice is hereby given that the National Company Law Tribunal, Allahabad Bench has ordered
the commencement of a corporate insolvency resolution process of the M/s KINO
ORGANICS (INDIA) LIMITED on 07.11.2023 (Copy of NCLT Order received on
09.11.2023) .

The creditors of M/s KINO ORGANICS (INDIA) LIMITED are hereby called upon to
submit their claims with proof on or before 21* November, 2023 to the interim resolution
professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorized representative from among the three insolvency professionals listed
against entry No.13 to act as authorized representative of the class [NA] in Form CA.

Submission of false or misleading proofs of clalm ﬁWct penalties.

/8 3, \\

"
/3
& Insolvency %)
kg Professional | | m ¢
\(‘3;} (§ \\r_) (
\\;d%\ - AN Ankit Agrawal

Date: 10.11.2023
Place: Bareilly

ﬂ\:/
2PN Interim Resolution Professional
In the mz?tfer"fKINO ORGANICS (INDIA) LIMITED
Regn. No.: IBBI/IPA-002/IP-N01070/2020-21/13514
Reg Address: 62A,KK Hospital Road , Near Swamvar Wedding Hall
(Rajendra Nagar) , Bareilly, Uttar Pradesh -243122
Email Id: ankitagarwalcs@gmail.com, cirp.kino@gmail.com
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THIS IS A PUBLIC ANNOUNCEMENT FOR INFORMATION PURPOSES ONLY AND IS NOT A PROSPECTUS ANNOUNCEMENT AND DOES NOT CONSTITUTE AN INVITATION OR OFFER TO ACQUIRE, PURCHASE OR SUBSCRIBE TO SECURITIES.
NOT FOR RELEASE, PUBLICATION OR DISTRIBUTION DIRECTLY OR INDIRECTLY, OUTSIDE INDIA.
Initial Public Offer of equity shares on the main board of the Stock Exchanges in compliance with Chapter Il of the Securities and Exchange Board of India (Issue of Capital and Disclosure Requirements)
Regulations, 2018, as amended ("SEBI ICDR Regulations”),

i ESAF

ESAF SMALL FINANCE BANK
Joyal Banking oy ™

the Abridged Prospactus),

ESAF SMALL FINANCE BANK LIMI

Our Bank was incorporaled as 'ESAF Small Finance Bank Limiled’ on May 5, 2016 al Thrissur, Kerala, as a public limited company under the Companies Acl, 2013, and was granted the cerificate of incorporation by the Registrar of Companies, Kerala at Ernakulam
("RoC®). Our Promoter, ESAF Financial Holdings Private Limited, was granted in-principle approval to establish a small financa bank ("SFB"), by the RBI, pursuant to its letter dated October T, 2015, Subsequently, our Bank recefved the final approval to carry on the SFB
business in India, pursuant to a letler dated November 15, 2016 issued by the RBI. Dur Bank commenced its business with effect from March 10, 2017 and was included in the sacond schedule io the BBl Act pursuant to a nobfication dated Movember 12, 2018 issued by the
REI. Forfurtherdetails, see "Hisfory and Certan Corporafe Maflers"on page 241of the prospectus dated Movember 8, 2023 (*Prospectus”).
Corporate Identity Number: US5990KL2016PLCI45669
Registered and Corporate Office; Buiding Mo. VIFB3/8, ESAF Bhavan, Thrssur-Falakkad National Highway, Mannuthy, Thrssur 680 651, Kerala, India; Tel: +91 487 7123 907; Website: www.esafbank.com;
Contact Person: Ranjith Raj P, Company Secretary and Compliance Officer; E-mail: investor.relations@esafbank. com

THE COMMENCEMENT OF TRADING OF THE EQUITY SHARES OF OUR BANK ON THE STOCK EXCHANGES SHALL BE WITH EFFECT FROM

FRIDAY, NOVEMBER 10, 2023. OUR BANK HAS VOLUNTARILY DECIDED FOR LISTING ON T+3 DAY (T BEING THE BID/OFFER CLOSING DATE)
INTERMS OF THE TIMELINES PRESCRIBED UNDER THE SEBI CIRCULAR NO. SEBI/HO/CFD/TPD1/CIR/P/2023/140 DATED AUGUST 9, 2023.

NOTICE TO INVESTORS

Investors may note the following:

Pursuant to SEBI circular no. SEBI/HO/CFD/TPD1/CIR/P/2023/140 dated August 9, 2023, SEBI has made applicable the reduced timeline for listing of equity shares through public issues from existing 6 working days (“T+6
days”) to 3 working days (“T+3 days”)in two phases i.e., (i} voluntary for all public issues opening on or after September 1, 2023; and (ii) mandatory for all public Issues opening on or after December 1, 2023. As per the Red
Herring Prospectus of our Bank dated October 28, 2023 read with the Corrigendum to the Red Herring Prospectus dated October 30, 2023 ("RHP") and Prospectus, the commencement of trading of Equity Shares on the
Stock Exchanges was expected to commence on November 16, 2023. However, in the interest of the Bidders, our Bank has decided voluntary adoption of the timelines prescribed under the aforementioned SEBI circular
and as a result the listing and commencement of trading of Equity Shares on the Stock Exchanges shall be with effect from November 10, 2023. The indicative timelines mentioned in the section titled “Terms of the Offer -
Brd.-"ﬂﬁeergmmme"ﬂn page 461 of the HHP andon page: 4'53 ofthe Pmﬂpectus stands updated as helnw

| Event Indicative Date
Finalisation of Basis of Allotment with the Designated Stock Exchange on or about Wednesday, November 8, 2023
' Initiation of unblocking of funds from ASBA Account on or about Wednesday, November 8, 2023
Initiation of refunds (if any, for Anchor Investors) on or about Thursday, November 9, 2023
' Credit of the Equity Shares to depository accounts of allottees | on or about Thursday, November 9, 2023
' Commencement of trading of the Equity Shares on the Stock Exchanges | on or about Friday, November 10, 2023

-Aﬂ't:apn‘affzed terms used and not defined herein shall have the respective meanings assigned to them in the RHP and Prospectus.

BASIS OF ALLOTMENT

INITIAL PUBLIC OFFER OF 77,356,050 EQUITY SHARES OF FACE VALUE OF ¥ 10 EACH ("EQUITY SHARES") OF ESAF SMALL FINANCE BANK LIMITED (*BANK™ OR “ISSUER") FOR CASH AT A PRICE OF <60° PER EQUITY SHARE (INCLUDING A
SHARE PREMIUM OF 250 PER EQUITY SHARE) AGGREGATING TO ¥ 4,630.00 MILLION (THE "OFFER") COMPRISING A FRESH ISSUE OF 65,306,060 EQUITY SHARES AGGREGATING TO %3,307.00 MILLION (THE "FRESH ISSUE") AND AN OFFER FOR
SALE OF 12,049,999 EQUITY SHARES AGGREGATING TO <723.00 MILLION (*THE OFFER FOR SALE™), COMPRISING 8,210,000 EQUITY SHARES AGGREGATING TO <452.60 MILLION BY ESAF FINANCIAL HOLDINGS PRIVATE LIMITED (THE
"PROMOTER SELLING SHAREHOLDER"), AND 2,111,666 EQUITY SHARES AGGREGATING TO <126.70 MILLION BY PNE METLIFE INDIA INSURANCE COMPANY LIMITED AND 1,728,333 EQUITY SHARES AGGREGATING TO103.70 MILLION BY BAJAJ
ALLIANZ LIFE INSURANCE COMPANY LIMITED (THE “OTHER SELLING SHAREHOLDERS™ AND TOGETHER WITH THE PROMOTER SELLING SHAREHOLDER, THE “SELLING SHAREHOLDERS", AND SUCH EQUITY SHARES THE “OFFERED
SHARES".

THE OFFER INCLUDED A RESERVATION OF 2,272,727 EQUITY SHARES, AGGREGATING TO<125.00°" MILLION (CONSTITUTING UP TO 0.44% OF THE POST-OFFER PAID-UP EQUITY SHARE CAPITAL), FOR SUBSCRIPTION BY ELIGIELE EMPLOYEES
("EMPLOYEE RESERVATION PORTION"). OUR BANK AND THE PROMOTER SELLING SHAREHOLDER, IN CONSULTATION WITH THE BRLMS HAS OFFERED A DISCOUNT OF 8.33% OF THE OFFER PRICE TO ELIGIBELE EMPLOYEES BIDDING IN THE
EMPLOYEE RESERVATION PORTION ("EMPLOYEE DISCOUNT"), SUBJECT TO NECESSARY APPROVALS AS MAY BE REQUIRED. THE OFFER LESS THE EMPLOYEE RESERVATION PORTION IS HEREINAFTER REFERRED TO AS THE "NET OFFER".
THE OFFER AND THE NET OFFER CONSTITUTE 15.03% AND 14.58%, RESPECTIVELY, OF THE POST-OFFER PAID-UP EQUITY SHARE CAPITAL OF OUR BANK.

~ADISCOUNT OF ¥5 PER EQUITY SHARE WAS OFFERED TO ELIGIBLE EMPLOYEES BIDDING IN THE EMPLOYEE RESERVATION PORTION

A4 AFTER EMPLOYEE DISCOUNT

BOOK RUNNING LEAD MANAGERS REGISTRAR TO THE OFFER

1 ' LINK Nt

@ 1ciCi Securities DAM 7N nuvama INKIntime
IGICI Securities Limited DAM Capital Advisors Limited Nuvama Wealth Management Limited Link Intime India Private Limited
ICICH Venture House, Appasaheb Marathe Marg, Prabhadevi Dne BEC, Tower C, 15 Floor, Unit Mo, 1511, Bandra Kura iformerty known &5 Edelweiss Securiies Limiled)” C-101, 1st Floor, 247 Park, Lal Bahadur Shastn Marg
Mumbai 400 025, Maharashtra, India Complex, Bandra {East), Mumbai 400 051, Maharashira, India B01 - 804, Wing A, Building Mo 3, Inspire BKC, G Block, Vikheoli (West). Mumbai 400 083, Maharashira, India
Tal: +91 22 807 7100 Tel: +91 22 4202 2500 Bandra Kurla Complex, Bandra East, Mumbai 400 051 Tel: +91 022 4918 6060
E-mail: esafsfh.ipo@icicisecurities com E-mail: esaf ipoi@dameapital.n Maharashira, India Tel: +31 22 4003 4400 E-mail: esaf ipo@inkintime.co.in
Webs=zite: wweiicicisecurities.com Website: l||'1'|'r|.|.l_.=amﬂapi:3|_:nl E-mail; ESJ‘":.F@I‘I'J\'HH‘IE.':IJI'I'I; Website: www.nuvama.com WE":IEH'E: A ImEIntime, co.mn
Investor Grievance ID: customercare@icicisscurities.com Investor Grievance ID: complami@@dameapitalin Investor Grievance ID: customerservics. mb@Enuvama.com Investor Grievance ID: esal ipo@linkintime.co.in
Contact Person: Kristina Dias/ Ashik Jaisar Contact Person: Chandresh Sharma Contact person: Lokesh Shah Contact Person; Shanii Gopalkrishnan
SEBI Registration No.: INMD00011172 SEBI Registration No.: MB/INMODO011336 IEEE raglvbiation nocdIMMONd 13008 SEBI Registration Number: INRO00004058

COMPANY SECRETARY AND COMPLIANCE OFFICER

Ranjith Raj P
ESAF Small Finance Bank Limited Irvasiors can cantas] Fie Company Secretany and Compliance Cificar, the BRLM3 or the Bagisirar b e Offer in case of any pre-Oftar or post-Offer relaled problams,
e VIS ; pata - o i Sich a5 man-receipt af leters of Alalrsnd, non-crodn of Allolbed Equily Shares in B respeclive benalicany accaunt, ran-nsceipl of refund anders of nan-nsseigl of
E:ll!dlgﬁl Eg? Il;l*: 29? ;qn':: E;E;?ﬁ?::;;?:S;?;ﬁ;%;ﬁrimﬁhﬁl TR Menrathys Thriseur-8a0:851, Mereli 1018 | ik by esectnanic mace, eic, Forak Offer-rekaled queries and for recressal of complaints, investons may also write i the BRLMs
o I'y = 1] I |

" Pursuant fo order pazsed by Hon'biie National Company Law Tribenal. Mumbad Bench dated Aprl 27, 2023, the merchant banking business of Edefweiss Financia! Senices Limited has demarged and now fransfermad to Mivama Wealth Management Limited and therefore
the said merchant banking busimess is part of Nuvama Wealth Management Limied

THE EQUITY SHARES OF OUR BANK WILL GET LISTED ON MAIN BOARD PLATFORM OF BSE AND NSE

For ESAF SMALL FINANCE BANK LIMITED
iOn behalf of the Board of Directors

SI:III'
Place: Thrzssur, Kerala Han]il:h Raj P
Date: November 8, 2023 Company Secretary & Compiliance Officer

ESAF Small Finance Bank Limited has filed the Prospectus with RoGC on November B, 2023, The Prospectus shall ba available on the website of SEBI at www.sebi, gov.in, websites of the Stock Ex{*hawﬁq |.&, BSE Limited and Mational Stock Exchange of India Limited at
warw. beeindia.com and wew.nseindiz.com, respectively, and is available on the websites of the BELMs, i.e. ICICI Securibies Limited at www icicisecurities.com, DAM Capital Advisors Limited at www damcapitalin and Muvama Wealth Management Limited at
www.nuvama.com and the website of the Bank at www.esafbank.com. Any potential investor should note that investment in equity shares ivolves a high degree of risk and for details relating to such isks, please see the section fitled “Risk Facfors " beginning on page 35 of
the Prospectus. Polentialinvestors should not rely on the Prospectus for making any invesiment decsion

This announcement has been prepared for publication in India and may not be released in the United States. This announcement does not constitute an offer of securities for sale in any jurisdiction, including the United States, and any securibies described in this
announcement may not be offered or sold in the Uniled States absent registration under the US Securites Actof 1933, as amended, or an exemption from regisiration. Any public offering of securities to be made in the United Siates will be made by means of a prospecius
thatmay be obfained from the Bank and that will contain detaiied information about the Bank and management, as well as financial statements, However, no public offering of securties is being made in the Uniled States CONCEPT

o0 ¢
www . readwhere.com
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Member of Mulli Commodify Exchange of India Limited (MCX) Membership Mo 28730 Member of Mational
Commaodity & Dervatives Exchange Limited (NEDE X)) Membership Mo 00158 and Stock Broker SEB| Reqlstration

Mumbear: INZ00D017 2636

Thizis toinform that wea have terminatad ! cancelled the ragisiration of the balow menticnad Authorised Person (AF)

Shas=shi Kant
Srivastava

Shashi Kant
Srivastava

NOTICE

Alok Magar Colony, In back side of Sepa
Collage, Mirapur Behchhawan | Varanasi -

| 221011, Uttarpradesh

Abhishek Singh = Abhishek Singh

Havi Kumar
Rastogl

Rawi Kumar
Rastog

Please note thal above menticnad AP Iz no longer asseclated with us. Any person henceforth dealing with
above mentioned AP should do so at their own risk, Adityva Birla Money Limited shall not be liable for any

dealing with her

Date: 09.11.2023

Mo 13 208 b Sarai Surjan Brij, Enclave Ext
Bajardiha, Varanasi Bazardina, Varanasi -
221108, Uttarpradesh

Mo 2247, Munna Lal Mawana, Mawana Kalan | NCDEX: 119747
Mawana, Meerul - 250401, Uttarpradesh.

Aditya Birla Money Limited

NCDEX: 77341
MCH¥: 18650

NCDEX: 114077
MCX: 109144

MCX: 122811

&

IiIndian BEank

RICH UNIVERSE NETWORK LIMITED
CIN: L51100UP1990PLC012089

A AXIS BANK LTD. [POSSESSION NOTICE

Retaill Asset Centre: 1st Floor, G4/5, B, Sector-4, Gomi Nagar Extension Lucknow, UP 226010,
IRegistered Office; “Trishul" 3rd Floor, Opp. Samartheshwar Temple, Near Law Garden, Elisbridge, Ahmedabad-380006.

Whereas the undersigned being the Authorized Officer of AXIS BANK LTD. under the Securitization and
Reconstruction of Financial Assets & Enforcement of Security Interest Act, 2002 and in exercise or power
conferred under Section 13 (12) read with Rule-9 of the Security Interest (Enforcement) Rules, 2002
issued Demand notice under section 13(2) of the said Act. The borrower/s mentioned herein below having
failed to repay the amount, notice is hereby given to the borrower’s mentioned here in above in particulan
and to the public in general that the undersigned has taken Possession of the property described herein
below in exercise of powers confer on him under section 13(4) of the said Act read with the rule8 of the
Said Rules. The borrower’s mentioned here in above in particular and the public in general are hereby
cautioned not to be deal with the said property and any dealings with the said property will be subject to
the mortgage of AXIS BANK LTD. for an amount together with further interest incidental expenses, costs,
charges, etc. on the amount mentioned against each amount herein below. The Borrower(s)/Co-
Borrower (s)/Mortgagor(s)/Guarantor(s) attention is invited to provisions of sub-section(8) of section 13 of
the Act, in respect of time available to redeem the secured assets.

AmL. Due as per
Name of the Borrowers/ Description of the charged/ Demand notice
Guarantors/Address Mortgaged Properties Date Demand nofice|
Possession Date
ambir Sing orrower) S/0 Khushiram Singh | Lamnd/property Admeasuring Area Rs. 17,25,176.00,
R/o 6/628, Khasra No. 519 Mi, Ambedkar Colony |101.44 Sq.mt, Situated At 6/628, Rs. 40138.00
Bholepur (Nekpur)Fatehgarh, Near Railway |Khasra No. 519 Mi, Ambedkar Colony
c ; Bholepur (nekpur) Fatehgarh, Near as on 17.05.2023
rossing, Farrukhabad 209601 UP . . .
Railway Crossing, Farrukhabad + interest
209601 UP. Boundaries: East -Rasta, | & other expenses
West — Property Of Anil Pandey, 180520231
North - House Of Bhagwan Singh, T
South - Rasta. =
ashi Kumar (Bofrower) S/0 Sh. Sita Ram | Lana/propeny agmeasuring - areal Rs. 21,56,374.00 |
R/o-1. A-121 Hig, Awas Vikas Colony Dev |237.60 sq.mt, House Number A-121,| .c on 15.06.2023
Prayagam Yojana Jhalwa Allahabad- Uttar |H.I.G Situated At Dev Prayagam + interest
Pradesh 211012, Rlo-2. C/o M/s Rvs Servuces |Scheme District Allahabad/Prayagrajj o .- expenses
& M/s Shashi Kumar Flat No. 10 Gf Makek |Uttar Pradesh-211012, which is in the
Appartment 25/1 MG Marg Civil Line Allahabad |name of Shashi Kumar. Bounded as:|  10.00.2U23
Uttar Pradesh- 211001, Ram Kumari (Co- East - 9 Mt. Wide Road, West - 07112023
Borrower) W/o Sh. Sita Ram R/o A-121 HIG, |Bhawan No.A-107, North - 9 Mt. Wide
Awas Vikas Colony Dev Prayagam Yojana |R0ad:South-Bhawan No.A-120
Jhalwa Allahabad- Uttar Pradesh 211012
Pawan Dwivedi (Borrower) S/o Sh. Lakneshvari | Land/property admeasuring 84 Sq.mtr |~ Rs. 4,50,019.00
Dwivedi, Mrs. Sarla Devi (Co-Borrower) W/o Sh. |situated at part of Arazi no.450, [ ¢ on15.12.2022
Pawan Dwivedi Both R/o-1. 707-553 Khalasi |[Mauza-Dabhaon, Pargana- Arail, + interest
Lane, Kydganj Allahabad, UP-211003, R/o-2. |Tehsil- Karchhana, Allahabad. & other expenses
Vill & Post Kheeri Distt Allahabad UP-212106 |Bounded as: East - Plot No. 34,
West - Plot 20’ wide, North - Plot No. 10.14.2U24
30, South - Plot No.32 07112023

Date- 10.11.2023 Authorized Officer, Axis Bank Ltd.

& 3w sSfEar POSSESSION

Bank of India BOI '}gi" NOTICE

Whereas, The undersigned baing the Authorised Officer of the Bank of India under the Securitization and
Reconstruction of Financial Assets and Enforcement of Security Interest, Act 2002 and in exercise of powers
conferred under section 13 (12) read with Rule 3 of the Security Interest (Enforcement) Rules 2002, had issued a
Demand Notica, calling borrower (o repay the amount within 60 days from the date of receipt of samea, The borrower
having failed to repay the amount, notice is hereby given to the bormower and the public in general that the
undersigned has taken possession of the propertyiies described herein below in exercise of powers conferred on
him under sub-section 13 (4) of the Act read with rule 8 of the Security Interest Enforcement Rules, 2002 on the
dates mentioned hereunder. The borrower in particular and the public in general is hereby cautionad not to deal with
the propertyfies and any dealings with the propertyfies will be subject to the charge of the Bank of India for
mentioned amount and interast thereon, The borrower's attention is invited to provisions of sub-section (8) of
saction 13 of the Act, in respect of time available, to redeam the sacured assets,

Description of
Immovable property
of the Borrowers
mortgaged [ Owner of Date of Demand &
& Guarantors the property Possession Notice

Branch: Musafirkhana

Amount ofs as
mentioned in the
Maotice u's 13(2)

s Mame & Address
Ne.

1 | Borrower: M/S Ankur Furniture House, Prap: Shri| All that parl and parcal of the properly | 7 54 96,234.70
Ankur Kasaudhan, Near Galla Mandi Ward No. 7| consisting of Property Situated at Housa + Interest
Magar Panchayat Musafirkhana, Amethi-227813 Mo. 715 [old House Mo 637 & 1016}, | woef.05.09. 2022
Propristor: Mr. Ankur Kasaudhan, Prop: Mis Ankur| YWard No. 7 {O1d ward no 5 & B) [™p e iosice
Fumiture House, Near Galla Mandi Ward No. 7 Nagar | Musafirkhana and District Amethi-{ g 27 04 2023

227823, Area: 220000 Sq.Fl., Owner:
Mr. Shyam Ji and Mr. Lal Ji,
Boundaries: East: House of Sukhdey,
West: House of Dayvaram, Morth:
Kharanja Road, South: Lucknow to
Sultanpur Road.

All that part and parcel of the properiy
consisting of Flot No.1184 Ka Village
Bhanauli Pargana & Tehs: Musafirkhana
Within the registration Sub-district
Muzafirkhana and District Amethi, Area:
00075 Hect., Owner: Smt. Bhanmati
Wia Sr, Ramesh Chandra, Boundaries:
East: Land of Shyam Lal, West:
Proposed Kaccha Rasta 10 Ft wide,
Morth: Proposed Kaccha Rasta 10 Ft
wide and Land of Munnu Lal, South:
Land of Vimla Dawi.

Panchayat Musafirkhana, Amethi-227813

Guarantor: 1. Mr. Lal Ji 5/o Heera Lal, 2. Mr. Shyam
ji oo Haeara Lal, Both Add, Mear Galla BMand Ward Mo
T Magar Panchayal Musafirkhana, Amethi-227813

Possession Motice
De. 08,11,2023

2 | Borrower: MIS Jai Mata Di Battery Service, Prop
ohri Ramesh Chandra Mear Galla Mandi Ward Mo, 8
Magar Panchayat Musafirkhana, Amethi-227513

Mr. Shri Ramesh Chandra Si'o Char Prasad, Near
Galla mandi Ward No 9 Magar Panchayat
Musafirkhana, Amethi-227813

Guarantor: 1. Mr. Rajesh Kumar Srivastava sio Late
Shiv Kumar Lal Srivastava, Add. Ram Nagar alias
Mayakot Musafirkhana Amethi-227813, 2. Nr. Rohit
Kumar Agrahar S'o Shi Rameash Chandra, Add, 320,
Poore Shiva Tiwarl Ward No. 5 Magar Panchayat
Musafirkhana, Amethi-227813, 3. Mrs. Bhanmati Wi
Famesh Chandra, Add. H. No 102, Ward No. 5, Nagar
Fanchayat Musafirkhana, Amethi-227813, 4, Mr. Vishnu
5o Shr Bameash Chandra, Add. H, Ne 102, Ward Mo, &,
Magar Panchayat Musafirkhana, Amathi-227813

43 | Barrower: NUs Munnu Lal Ramesh Chandra Wastra
Vikreta, Add. Ward No. 3 Town Area Musalirkhana,

T 34,07 529.44
+ Interest w.e.f
15,08, 2022
Demand Motice
dt. 01.05.2023

Possession Notice
DO, 08.11.2023

All that part and parcal of the praperly
consisting of Khasra no 649 & 650,

¥ 36,73,909.91
+ Interast w.e.f

Amethi-227813. Village sarfiya Urf Musafirkhana within | 01.03.2022
Proprietor: Mr. Munnu Lal Sio Kanhaiya Lal, Add.|the registration Sub-district| Demand Notice
Ward No. 3, Town Area, Musafirkhana, Amethi-227813 | Musafirkhana and District Amathi, Area: | dt. 01-08-2023

11 Dhur/750 Sg.fl., Owner: Sri Munnu
Lal S/ Sri Kanhaiya Lal, Boundaries:
East: House of Seller, West: House of
Satya Marayan, North: Khet of Sri. Ham
Das, South: Lucknow o Sultanpur Road.

All that part and parcel of the property
consisting of Plot No B66{lLand &

Possession Motice

Guarantor/Co-Applicant: Mr Reetesh Kumar 5o
Dt 0B, 11,2023

Mumnuw Lal, Add. Ward No. 3, Town Area, Musafirkhana
Amethi 227813

4 | Borrower: M/S Sanjay Kirana Store, Prop: Sanjay
Kumar Agrahari, Add. Ward No. 8, Nagar FPanchayat,

+19,33,832.98
+ Interest w.e.f

Musafirkhana_ Amethi-227813 Buiding) Villaga Saraiya urf Musafirkhana 28,10 2022
Mr. Sanjay Kumar Agrahari, Prop: M/S Sanjay Kirana | Pargana & Tehsil Musafirkhana Within |  pemand Notice
Stara, Add. Ward No. & Nagar Panchayan |the registration Sub-district Musafikhana | dt. 22.08.2023

and Disfrict Amethi, Area: 10680 Sq.F1,,
Owner: Salik Ram Agrahari,
Boundaries: East House of Prema Dew,
West: Kaccha Hasta, Morth: House of

Musafirkhana, Amethi-227813

Guarantor: S Mukesh Kumar S/o Late Tulsi Ram
Agrahri, Add. Kapoorchandpur, Musafirkhana, Amethi,

Posseasion Nolice
Oit. 08112023

P-22781 - :
L Rajesh & others, South: House of
Rajendra Agrawal,
& | Borrower: Mfs Sri Traders, Prop: Shri Jang Bahadur, | EQM of Property Consisting of Gata | # 20,55 917.73

Add, Vil Pura Lakral, Po. Gunmaur Musafirkhana, | Mo 573 Ka & 574 Village Pure Prem | + Interest wef

Amalhi-227813 Shah Pargana & Tehsil Musafirkhana 0706 2023
Mr. Jang Bahadur, Vill. Pure Lokrai, PO. Gunnaur, | Within the Registration Sub-District| pemand Notice
Musafirkhana, Amethi-227813 Musafirkhana and District Amethi, | dt 01.08,2023

Owner; Jang Bahadur, Area: 400
Zg.Mir, Boundaries (Present): East:
House of Ganga Prazad, West: Chak of
Ram Prasad, North: Bag of Bhawani
Bux Efc., South: Link Marg Matha Urf
Bhuzunda,
Boundaries (As per Deed): East: Chak
of Seller, West: Link Marg, North: Bag of
Bhawani Bux Elc., South: Link Marg
Matha U Bhusunda

Authorized Officer, Bank of India

Possession Motice

Smt. Janak Dulari (Legal Hair), Add. Vill. Pure Lokral,
D& 08.11.2023

FO. Gunnaur Musafirkhana, Amethi-227813
Mr. Ajay Kumar (Legal Heir), Add. Vill. Pure Lokral,
PO, Gunnaur, Musafirkhana, Amethi=-227813
Mr. Vijay Kumar (Legal Heir), Add. Vill. Pure Lokral,
PO, Gunnaur, Musafirkhana, Amethi-227813
Guarantor: 1. Mr. Vishambhar Nath, 2. Mr. Eam
Pyare Yadav, 3. Mr. Kashi Prasad Mishra, All Add. Vil
Pura Lakrai, Po. Gunnaur Musafrrkhana, Amethi-Z22781.3

Date: 10.11.2023, Place: Lucknow

financi“.ep..iﬂ .'. .'

s i, St ML LANA D E-Mall investors @rizhuninet com Phs 03172540293 WEB:wuw richurinet com
Zonal Office Lakhim pur Kheri Ftadhe:,r EEII'I"IFIIEI Lahhimpur—iEETM ) UN-AUDITED QUAI.?TERLY.RESULTS FOR THE.QUAiRTER '
Ph.:05872-253008, 253209 email-zolakhimpurkheri@indianbank.co.in ENDED ON 30TH SEPTEMBER, 2023 All Amts. In Lakhs
HDTI GE DF EALE E.Au chnH Quarter/ year Year to date— | Corresponding|
’ i o] - Sl. ended 30th Figures till 30th| 3 months ended
B I L =
Mofica sndzr Section 134) of the Emillsﬂmandﬂemmmmunufﬁnmud Asszts and ErfmumMulemu'ty.MHestﬂ.m 2002 read with No Particulars September, 2023 September, 2023 in the previous
Rouke € {2 and for Rule 8(5) andior Rl 9 (] of the Secerly Imerest Enjoecement] Rules DI September, 2022
i - i i B TP G
Wheneas, the Authonized Officer of Indian Bank (Erstwhile Allahabad Bank) "Ii‘.ll.HEkl.’.ﬁI:-.-f'fll'l.lE'It"E W:-E-E:S-EIW-J1|1EL|U!1FQFHI|:.E:;‘1T 185 pursiant o the T ToTa TComTa TFoT OpaTalions 000 0.00 (77
rotics Eswed under Sec 13(2) of the Securilizaton ard Recanstruction of Firancial Assets and Enforcament of Securky inlerest Act, 2002 in the falowing lean 2| Net Profit / (Loss) for the period
accounls wilh righl bo 2 he Zame o “AS I3 WHERE 15, AS IS WHAT IS5, A5 15 WHATEVER THERE [5" basis for realization of Bank's dues plus nileras as ' .
R X y _ F : (before Tax, Exceptional and/or
delailed hereunder and wharaas cansequant upon taiure i rapay ha dwes, the undersigned in axarcise of powar conlernsd undar Saction 15(4) of S said Acl o
; ] % ] “ i : - : i = e T i R Extraordinary items#) (2.20) (7.60) (5.64)
propasas ba realize the Bank's duss by sale of Bha said properhyias, Tha Salke wil be dane by the undersigned $rough e-auchion platform providad by the Sarica 3. Net Profit/ (Loss) for the period
Provider - hitps:iiwww.mstcecommerce.com. Prisical Possession of propestyis not avalable al present. ' Lefore tax (after Except oEal andlor
=1 Name & Address of Borowen(s) muﬂrr:mﬂ:ﬁaw il.;:tt_ugigamrd Motica | &) Resane Price Date & time for Extraordinary items#) (2.20) (7.60) (5.64)
[l tha Submelsshoen - :
Proprie wmwhr{sj { part & parcel irbd POSSeE5ION Eﬂamﬂﬁ of bid oo 4. Net Profit / (Loss) for the period
Dérecior(s)/ Guaran proparty consist _I'H":“ . .......... Accounts datals & Aribcdboe finde after tax (after Exceptional and/or
Amount of for EMD “ate and Time Extraordinary items#) (2.20) (7.60) (5.64)
Secured Debit d) Increase in Bid Amosnt ) of - Auction 5. Total Comprehensive Income for
1.| Branch: Lakhimpur Main Residental House property in the]  25.11.2021 a| Rs. 98,00,000i- 11.12.2023 the period [Comprising Profit
Bearower {1] Mis Galaxy Construction (Propristor: | namse of Smi Zaeral Bagum Wis Abrar 052022 bj Rs. 9, B0, 000- IIII-Si;II]F'H (Loss) for the period (after tax)
Smt Zeenat Bagum Wio Abrar dhmad), Rin H.Ne. 380, | Ahmad al Plot No. 46, Mah Keesal Re ‘iEE 067 58- ol A o, Sze3 103 : and Other Comprehensive
Ba 4 fral Eﬂ." i | . :r_l Bl o gl A [ = (o} p= L Pl o] |
Euctange) DR LAMmpUNen IO R o e chad Mo 1655 daed] oy g g | “rscioemmsts | f4d22003 Income (after tax)] (2.20) (7.60) (5.64)
[2) Sent Zecaust Begum Wio Abcar Ahmad, Ria N {puee Tobni .:',m;.' L.'.'ﬂ'r‘ Bradash charges B d} Rs. 10,000- 10.00 AM 6 Equity Share Capital 725.28 725.28 725.28
B89, ot No. 46, Kirat Nagar, Oficers Colony (Oppfo, 'Eﬁﬁ?l.'l, PR 08 ;'I o 25,11 202 Property ID- to 4,00 PM 7. Reserves
BSNL Exchange), Distl Lakhimpur Kher - 262701 (U P O e I:!-ﬂ. : JEE: ik x .“qh (excluding Revaluation Reserve) - - -
Guarantor & Mostgager: {1) Sent Zeenat Begum Yyio | N S LOBNa Begum WG Abrar i 8. Eamings Per ShareofRs 10/-each
ArvardRmad. Ahmad Boundaries as per sake deed . o
(for continuing and discontinued
) Shri Abwar Ahmad 5o Rauf Ahmad, are as under: Mo Plol efe Soulh operations)-
[3) Shi&shiag Ahmad Slo Rauf Akmad, A1 RioH. Mo, [Pl Mo, £1 Easl Rasta 20 Feel 1 Basic: 0.00 0.00 0.00
BBE, Flol No. 46, Kirat Mager, Offcers Colonry (Opp |Kaccha, Weel: PlotNp. £5 -0asic: - - -
BEKL Exchange), Dist Lakhimspurkhen - 262701 LLR} 2.Diluted: 0.00 0.00 0.00
Far verification about the tidle document, property & inspection thereof, the intending biddars may contact Indian Bank , Branch Lakhimpur Main NOTE:
during oMice hours and for auction related query intending bidders may contact : - Mob. No. - 9600219871 a) The above is an extract of the detailed format of Quarterly/Annual Financial Results filed with the
Stock Exchanges under Regulation 33 of the SEBI (Listing and Other Disclosure Requirements)
For downloading further details and Terms & Conditions, please visit: i hitps-(fibaplin | hitps:(fwww.msicecommerce.com Regulations, 2015. The full formatof the Quarterly Financial Results are available on the websites
THE BORROWER|S)GUARANTOR;S] ARE HEREEY NOTIFED ABOUT THE SALE NOTICE UNDER THE SARFAES! ACT, 2062 of the Stock Exchange(s) and the listed entity.

Place : Lakhimpur Khar Date : 08.11.2023

CAN FIN HOMES LTD.

Authorised Officer, Indian Bank

B. Q. : #4310, First Floor Sardar Patel Marg Boad, Civil Lines, Allahabad,
CIN: LAS110KATSETPLCOOREES, EMAIL: allahabadi@canfinhomes. com,

Phone: 0532 — 4013911, TG250T3220

DEMAND NOTICE
Under Section 13(2) of the Securitization and Reconstruction of Financial Assels and Enforcemant
of Security Interest Act 2002 (SARFAESI Act) read with Rule 3{1) of the Security Interest
{Enforcement) Rules, 2002 (Rules)

Whereas the undersigned being the Authorised Officer of Can Fin Homes Lid., under SARFAESI Act and

in exercisa Of powers conferrad under Section 13(12) read with Kule 3, issued Demand Mofice under

Section 13(2) of the said Act, calling upon the Borrowersiguaraniors listed hereunder (herainafter refamad

to as the “said Bormowers), to repay the amounts mentioned in the Matice, within 60 days from tha date of

recaipt of Notice, as per details given below

The said Matices have been relurned undelivered by the postal authoribieshave not been duly

acknowledged by the borrowers. Hence the Company by way of abundant caution is effecting this

publication of the demand notice (as per the provisions of Ruled (1)), The undersignad has, thersfore,

caused these Motices 1o be pasted on the premises of the last known addresses of the said Borrowers, as

per the said Act.

As secunty for due repayment of the loan, the following assets have been morigaged to the Company by

the respective parties as detailed below,

5.| MName of the Description of NPA | Amount due

No.| Borrowers Property Date | as per notice

1. | Borrower- Mrs. Faj Kumari| All that piece and parcel of the House No 52401Z° E 30 61,842/-
Devi Wio Hare Ram, Mr|Kasari Maszarnbuilt over part of Arazi No.524 in) == & o
Hare Ram Slo Madhu|Khatha No. 00488 Mauza-Kasar Masan Pargana & | == '-ﬁZI-EEIEE-
Mangal Ram, Add. of both-| Tehsil-Sadar, Prayagraj, Area- 9533 5g M | 2 e
House No.5240Q/12/P,|Bounded as: East- Others Arazi, Wast- Plat of Smt. + interest &
Kasari Masar. Arazi No.524, | Raushani, MNorth- Flot of Jitendra Singh Yadav, peEe
Mauza-Kasari Masari,|South- 36 Feet Road
Pargana & Tehsil-Sadar,
Prayagra

2. | Borrower- Mrs. Vigma Devi| All that plece and parcel of the Pan of Arazi No 252, | 23 [20.75 550/-
Dio Sita Ram, Add.- Vilage|in Mouza-Chak Moinuddin, Pargana Arail & Tehsil | &3 6 o
Tignauta, Posi-Candi, Candi | Karchana, Prayagraj, Area- east o west 456 and ﬁ (1-11-2023
Aliahabad, MrOm Prakash| norh to south 27 in fotal measuring 114,68 Sq mir | =5 | | Interest &
Sio Shivshankar, Add.- No.| Bounded as: East- 15 ft. Wide Kachcha Rasta, West- =
57 Ushaki,P 5 Meja,|Par of Sold &razi of Nankau and Bhaivalal, Norh- g bl
Allahabad Land of Jagannath, South- Part of Sold Arazi

3. | Borrower- Mrs. Haseena| All that piece and parcel of the Fart of Arazi Mo E 13.77.423/-
Bano Wio Mohd Shasf, Me| 210HETE over part of araz no. 1454, In Mouza | < a8 O
Mohd Sharif S/o Noor|Kasari Masari, Pargana & Tehsil-Sadar, Prayagraj, | £5 i1-11-2023
Mohammad, Addof Both-| Area- 5938 Sq mir, Boundad as: East- Part of plot | 23 5 int&ramé
Jafari Colony, Guas Magar, | No.31, West- Plot No. 50 of Akbar Khan, Morth- 15 2
Karel, GTE Magar Allahabad| F1 wide Road, South- Plot No.32 of PR.Sen R

4. | Borrower- Mrs. Ajmal Un|All that piece and parcel of the Part of Arazi No. | &3 110 17.352/-
Misha Dvo Said Uddin, Add - | 554 Mi, in Khatha No.000070, Mouza Marsinghgarh, | &3 } as on
Village Sisai Sipah, Post|Pargana & Tehsil-Raniganj, Pratapgarh, Area- 1260 | = 51_.._1_2["21
Nasratpur, Soraon.|3gmtr, Bounded as: East- Land of Kaneeja, West- | = ['ﬂ ‘i
Allahabad, Mrs, Anisha Wio| House of Arf, Morth- Land of Hub Lal, South- i
Israji, Add.- Village|Dehupur Raniganj Road S b
Marsinghgark, Post-Muar
Adharganj, Banvarpur,
Ranigan|, Pattl, Pratapgash

5. |Borrower- Mr. Abdul]All that piece and parcel of the Part of Arazi No.535, g 15 30 955/-
Rahman Slo Mohd. Rabmat, | Mouza-Sudanipur Kala, Pargana Jhunsi & Tehsil | = '35'.}.-_
MrMohd. Adil Sfo Mohd. | Phoclpur, Prayagraj, Area- 400 Sq mir, Bounded as: | &5 | g4.11.2022
Rahmat, Add. of both-|Easl- Field of Siya Ram Singh, West- Chak Road, | &3 | 4 interest &
Sudanipur Kala, Pargana- | Nosth- House of Shitla Prasad, Scuth- Field of Siva At
Jhunsi, Tehsil Phoalpur, | Ram Singh L
Post Haneemanganj, Jaitpar,
Allahabad

6. | Borrower- Mr. Shiv Bahadur| All that piece and parcel of the Part of portion of E 37.71.805/-
Patel S/o Ram Chandra| Arazi No. 101, Situated al Mouza Dhanuha, Pargana | 2 i
Faiel, Mrs. Vidvawsati Patel | Arail & Tehsil-Karchhana, Prayagraj, Area- 12042 2'5_3 04-11-2023
Wio Shiv Bahadur Patel, | 5 mir. Bounded as: Easl- Chak Marg, West- 45| 25 g e
Add. of both- Arazi No. 101,| Meter wide Kachcha Rasta, Morth- Plot Rajkali imesest b
Sitated at Mauza Dhanuha, | Sauth- Part portion of Arazi AR
Fargana Arail & Tehsil
karchhana, Prayagraj

7. | Borrower- Mr. Prabhunath) All that piece and parcel of the Part of portion of § 16.30 303/-
Adiwasi Sio Sahdev Adiwasi,| Arazi Mo.932, Situated at Mouza-Pawari, Pargana | €= '35'.;;-
Mrs.Ram Savari W/o|Aral & Tehsil- Karchhana, Prayagraj, Area- 87.73 | 28 M-11-2023
Prabhunath  Adiwasi, Add.|Sg Mir, Bounded as; East- Less 4.5 Meters wide | 25 + iterest &
of both- 27, Village- Khiri| road, West- Land of Ganga Ram and Lallu Ram, e
Badaha, Kol Basti, Bair,| Morth- Plot of Seema Devi, South- Plot of Chamela Hipanans
Jari Bazar, Prayagraj Drevi

8. | Borrower- Mr.Vinod Kumar| All that piece and parcel of of House No.1024 {old), E 9 86 504/
Sio Sukh Lal, Mrs. Manju| 1496M1024A/6) (New), Situated at Village Mutthigan), | =2 Sy
Devi Wip MrVinod Kumar, | Pargana & Tehedl Sadar Prayagraj, Area- 229.50 3q _F_E MH-11-2073
Add. of Both- No 1024| Fi. Bounded as: East- Rest Part of Housa No. 1024, | 25 e
Village-Kali Badi, Mutthiganj, | West- Rest Part of Seller, North- South Wall of Vijay i
Allahabad Prayagra Ol Mil, South- 9 feet Gall Hipasas

8. | Borrower- Mr. Jeeshan|All thal peece and parcel of the Parl of portion of E 14 37 120/-
Ahmad S'o Safat Ahmad,| Arazi No.78, Situated at Mouza-Chak Khawaza Ali, | <2 a8 on
Mr. Safat Ahmad Slo Abdul| Pargana Asall & Tehsil- Karchhana, Prayagra) | = 1-11-2023
Mazeed, Add. of both-|Area- 70 Sq Mt. Bounded as: East- Part portion of | 23 +interast &
Ubhari, Abhaypur, Allahabad| Arazi, West- part porlion of Arazi, North- 20 Feat E:;-.éns.es

Wide Road, South- part portion of Arazi

10.| Borrower- Mrs. Kiran Bali] All that piece and parcal of the Par of Arazi Mo, 20, ﬁ 13.91.230/-
Wio Vijay Kumar Mali, Mr. | Situated at Mouza-Mavaiva Uparhar, Pargana Arail & | £ as on
Vijay Kumar Mali S/o Ram| Tehsil-Karchhana, Prayagra), Area- B1.78 Sq ML | = | 01-11-2083
Mali, Add, of Both- No 27| Bounded as; East- Other's plot, Wesl- 20 feet road, | 23 |+ inferest &
Alopibagh, Allahabad Morth- Rest parl of Araz, South- Plal of Savitr Dewl gApEnsas

11.| Borrower- Mrs. Saheen| Al that piece and parcel of the Part of portion of Arazi | &3 | § 85 506/-
Bagum Wio Mohd Rais, Mr. | No.78, Siuated at Mouza-Chak Khawaza Ali, Pargana | = ' e
Mohd Rais S/o Habib|Asal & Tehs#-Karchhana, Prayagraj, Area- 70 SqMt, | &= 01-11-2023
Ahmad, Add. of bolh-|Bounded as. East- Plot of Masraan Khan, Wesl- 20| 23 Ee i
Kasimabad, Sarangapur, | Feet Wide Road, North- Part portion of Arazi, South- interest &
Reeva road, Dandupur, | Piot of Muzahid Ripantes
Allahabad

12.| Borrower- Mr. Sandeep] All thal piece and parcel of the Part of Arazi No.932, g 14.10,872/-
Kumar S/o Gopichandra,| Sduated a3t Mouza-Pawar, Pamana Arad & Tehsd) =2 EIE.I:e'!
Mrs. Pushpa Devi VW/o|Karchhana, Prayagraj, Area- 112 5q ML, Bounded as:| = M-11-2023
Sandeep Kumar, Add. of| East- Rest Part of Arazi, Wesl- Below 4.5 Mir, Road, | 23 : E
both- Bhita, Bhita,|North- Plot of Upendra Singh, South- Plot of Vrindavan  interest &
Allahabad Gxpenses

*Payable with further interest at contractual rates as agreed from the date menticned above till date of

payment. You are here by called upon to pay the above sasd amount with contracted rate of mterest

thereon within 60 days from the dafe of publication of this notice, failing which the under signed will be

consirainad {o initiate action under SARFAES! Act to enforce the afore said security. Further, the attention

of borrowars | guarantors s invited fo provisions of Secfion 13 (8) of the Act, in respect of ime available to

them to redeam the secured assels

Place : Aliahabad (Prayagraj) Date : 09-11-2023 Sd/- Authorised Officer, Can Fin Homes Lid.

Mo 3

A= 35 (1) Union Bank
SAM BRANCH Lucknow-2nd Floor,
Sharda Tower, Kapoorthala, Aligan),

Lucknow, 226024
Comgendum

YWith relerence 10 our Noboe Publishad
gn 08 11.2023
Luckrow Cdbon-Menbongd al sanal
n the column of Name & Address
of Bommowers'Guaraniors-in the name
of Bormower & Morigsgor read as 1.
All Legal Heirs of Late Sn Rahul
Pathak S/o S Vijay Prakash Pathak,
Through Rachna Dubey Wio Late Sri
Rahul Pathak instead of 1. Late Sn
Rahul Pathak Sio Sn Vijay Prakash
Pathak, Through Rachna Dubey Wio
Late Sn Hahul Pathak. Other detasdls
wall Erman e same

Sd- Agthoriped Officer. Union Benk of India

in s

publication

ivwiamy

whatsoever.

"IMPORTANT"

Whilst care is taken prior to acceptance of advertising
copy, itis not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of fransactions with companies, associations or
individuals advertising in its newspapers or Publications.
We therefore recommend that readers make
necessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner

Place: Kanpur
Date: 09.11.2023

For RICH UNIVERSE NETWORK LIMITED
SD/-

SHASHWAT AGARWAL

DIN: (00122799)

FORM A
PUBLIC ANNOUNCEMENT

{Under Regulation & of tha Insolvency and Bankrupicy Board of India
{Insalvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF KINO DRGANICS (INDIA) LIMITED

RELEVANT PARTICULARS

Mama of corporate deblor

Date of incorporation of corporate debtor

05th May 2004

.
el e
|

Aulisarty urder which corporale
debtor iz incorporated | registered

Registrar of Companies- Kangpur

L

5. | Address of the registersd office and

Corporate [denbly Mo. ! Limetad Ligbiliby
I_t_h_a-nﬁﬁn:ar-é:-n M qf@_rmram debior

Registered Office Address as per the MC)
principal office (if any} of conporate debicr

US1109UP2004PLCOBTEET

Records: GF 02, Saars Tower, Omae
Heights Wishuti Khand, Gomii Nagar,
Luckmos, thr:g Pradesh :EEEIJ‘.E e

&. | Insalvency commencemeni date in
rEE-;:IBIﬂ ol Corporate dahtar

O7th November, 2023 (Copy of NCLT Order
received an 09.11.2023)

7. | Estimated date of closure of insolvency
resolution process

05th May, 2024

B, | Mame ard registration rumbsar of the
nsolvancy professional acling as interim
mesolulion pralassicnal

=]

professional, as regestened with the Board

Address and e-mall of the inberim resshibion

Name:Ankit Agrawal

Reg Mo
IEBUIPA-DOZNIP-NO10T0/2020-21/13514
Address: 624, KX Hospital Road, Mear
Swamvar Wiadding Hall (Rajendra Nagar),
Barellly, Uttar Pradesh -243122

Email k. ankitagarwalcs@amall.com

10| Address and e-mall fo be used for
correspondance with the inlenm
resoluticn professional

Address: Address 624 KK Hospital Road,
Maar Swamvar Wedding Hell [Rajendra
Magar) , Baredly, Uttar Pradesh -243122
Email k- cirp kinofgmail.com

11, | Last date for submission of claims

&l Newermber, 2023

{2 | Clanses of credilons, iFany, under clause ()
of sub-section (98] of section #1, ascatained
by the irderin rescdution professional

NA,

act as Authansed Reprasentative of credilors
in & clazs {Three names for each class)

13, | Mam=s of Wsolvency Profassionals identiied to

MA

14 |(a) Rebevant Forms and
(&) Detads of authonzed representatives
are available at:

a. Wb Iink: hitps:/iibbi govinhomeidownioads
Physical Address; seme a5 abave in point ne. 10
b.HA

Drabe: 10.11.2023
Place: Barailly

Motice i hereby given that the National Company Law Tribunal, Alahabad Bench has
ordered the commencement of a corporate insolvency resolution process of the Mis KINO
ORGANICS (INDIA) LIMITED on 07112023 [ Cooy of WCLT Order received an 09,11 2023).
The creditors of M's KINO ORGANICS (INDIA) LIMITED are hereby called upon to submit
their claims with proof on or before 215t Movember, 2023 fo the intenm resolution
profassional atthe addrass mentionsd against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All
other credstors may submil the claims with proof in person, by post or by alectronic means
Afinancial creditor balonging 1o a class, as listed against the entry Mo, 12, shall indicate its
choice of authonzed representative from among the three insolvency professionals listed
against entry Mo. 13 t0 act as authosized represantative of the class [NA] in Form CA
Submission of false or misleading proofs of claim shall atiract penalties.

In the matter of KING CRGANPCS (INDLA) LEMITED

Regn. No,:|BBUPA-ODHIP-RO10THNE20-21/113514

Haq Address: 624, KK Hespdal Road, Near Swamvar Wedding Hall
(Rajendra Magar], Bareilly, Litar Pradesh 243122

Email Id: ankitagarwalcs@gmail.cam, cirp kino@gmail.com

G-
Ankit Agrawal
Interim Resoluban Professional

Z 1 betion EXPRESS

lassifieds

FREGE AMYTHING TO EWERYTH MG,

CLASSIFIED AD DEPOT (CAD)

Book classified ads at your nearest Express
Group’s authorised Classified Ad Depots

*

ERS,

HI

SAI

PATPARGANJ

9310333777,
NAGAR

PLACE :
9811555181, 43751196

NORTH

TIS HAZARI COURT : SAlI ADVERTISING, Ph.: 9811117748
KINGWAY :
9818505505, 27458589, PATEL CHEST (OPP.
NAGAR POLICE STATION) : MAHAN ADVERTISING & MAR-
9350304609, 7042590693,
PAAVAN ADVERTISER

KETING,
(PRASHANT VIHAR) :
9311564460, 9311288839, 47057929

SOUTH

A & M MEDIA ADVERTISING,
65181100, 26301008, KALKAJI :
9811111825, 41605556, 26462690,
POOJA ADVERTISING & MARKETING
SERVICE, Ph.: 9891081700, 24331091, 46568866, YUSUF
TANEJA ADVERTISEMENT & MARKETING Ph.:
9810843218, 26561814, 26510090

I ) [
FARIDABAD (NEELAM FLYOVER) :
ADVERTISING, Ph.: 9811195834, 0129-2412798, 2434654,
FARIDABAD (NIT, KALYAN SINGH CHOWK) :
9818078183, 9811502088, 0129-
: SURAJ ADVERTISING & MARKET-
ING, Ph.: 9810680954, 9953526681, GURGAON : SAMBOD-
0124-4065447, 9711277174,
9910633399, GURGAON : AD MEDIA ADVERTISING & PR,
Ph.: 9873804580, NOIDA (SEC. 29) : RDX ADVERTISING,
Ph.: 9899268321, 0120-4315917, NOIDA (SEC. 65) : SRI
0120-4216117,
LAKSHMI ADVERTISERS, Ph.: 9873807457, 9911911719

GHAZIABAD (HAPUR ROAD TIRAHA, NR GURUDWARA) :
ADVERTISING &
Ph.: 9818373200, 8130640000, 0120-4561000

CHATTARPUR :
9811602901,
ADVERTISING, Ph.:
MALVIYA NAGAR :

SARAI :

ADVERTISING,
4166498, FARIDABAD

MEDIA PVT. LTD.,

MEDIA, Ph.:

TIRUPATI

CHAVI

Ph.: 9810029747,

WEST

JANAKPURI : TRIMURTI ADVERTISERS, Ph.: 9810234206,
25530307, KAROL BAGH (REGHARPURA) : K R ADVERTIS-
9810316618, 9310316618, 41547697, KARAM-
PURA : GMJ ADVERTISING & MARKETING PVT. LTD., Ph.:
9810883377,
: ADVERTISING,
9810538183, 9555945923, MOTI NAGAR :
TISERS, Ph.: 9312272149, 8800276797, RAMESH NAGAR :
POSITIVE ADS, Ph.: 9891195327, 9310006777, 65418908,
TILAK NAGAR : SHIVA ADVERTISERS, Ph.:
25980670, 20518836, VIKAS PURI : AAKAR ADVT. MEDIA
Ph.: 9810401352, 9015907873, 9268796133

CENTRAL

CHANDNI CHOWK : RAMNIWAS ADVERTISING & MARKET-
ING, Ph.: 9810145272, 23912577, 23928577, CONNAUGHT
OM ADVERTISING COMPANY Ph.:

Ph.:

9211333777,
MITTAL

HARI

CAMP

Ph.:

Ph.:

Ph.:

BALAJI

: ADVERTISERS, Ph.:
22090987, 22235837, PREET VIHAR : AD BRIDGE COMMU-
NICATION,
SHAKARPUR : PARICHAY ADVERTISING & MARKETING,

Ph.: 9350309890, 22519890, 22549890

SHAGUN

9899701024,

42421234, 22017210,

NEwW MOTI
25178183,
UMA ADVER-

Ph.:

9891461543,

ADVERTISING, Ph.:
MORRIS

PITAMPURA
Ph.:

Ph.:
ADWIN

AID TIME (INDIA)

PULSE

NOIDA (SEC. 58) : JAI

MARKETING,

EDUCATION (IAS & PMT ACADEMIES)

FRIENDS PUBLICITY SERVICE 23287653, 23276901, 9212008155

For CAD enquiries please contact :

ROHIT JOSHI 9818505947, ABHINAV GUPTA 9910035901
For booking classified ads, please contact 011-23702148,
0120-6651215, E-mail : delhi.classifieds@expressindia.com

Lucknow



